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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ADDITIONAL

BENCH, ALLAHABAD.

REGISTRATION O.A. M, G;?:;L' OF 1994,

(DISTRICT: VARANSI)

1. Raghubar Dayal Singh son of
Sri Laldhari Singh.

2. Ravindra Prasad §ingh son of
Sri Ramashankar Singh,

3. Sachchidananda Singh son of
Sri Vijay Bahadu Singh,
All presently residents of
C/o Dr, S,P,Singh (Warden)
Rajputana Hostel, Banaras

H::‘Lndu University, Varansi., eesss.Petitloners,

VERSUS.

1. UNION EEEEXIEXERRIIEE OF INDIA
through Ministry of Grievances
and pension Department of Personal
and Training, New Delhi,

2., Union £ Pubdic Service Commission
Dholpur House, ShghJjahan Road,
New Delhi through its Secretary.
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